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specific research. That is the reason 
why we have apPOInted more than one 
committep to look into the different 
aspects of paddy culti,·ation. 

Shri Raghunath Singh: Once the 
han. Minister gave a reply here that 
he saw some paddy on which the boys 
were ddncing in China. Wha: about 
experimenting with that sort of paddy 
so that our boys may also dance here 
on paddy? 

Dr. P. S. Deshmukh: There is no 
paddy on which anybody can dance. 
The Chinese claim that they can grow 
the crops so thick that human beings 
can stand on them; it has nothing to 
do with the varieties of paddy. 

Mr. Speaker: Our experience is that 
wherever the stack is thick. the grain 
is small; the stack ea~') 2wav the 
nutrition. I do not know whether 
anybody will be satisfied with stacks 
so that the children may dance on 
them, though (hey may be hungry. 

Dr. P. S. Deshmukh: May I explain. 
Sir? Dancing is not done because of 
the strength of the stack but because 
of the intensitv of the growth of the 
plants. . 

Mr. Speaker: Even lhen what I 
have said i. there. Very well. The 
age ot exaggerr.Hon i~ not over. 

lDdian Airlines Corporation 

*007. Shri P. C. Borooah: Will 
the Minister of Tran'WOrt and Com-
munication3 be pleased to stale: 

(a) whether there is a proposal to 
transfer seven stations of the Indian 
Airlines Corporation in Assam to pri-
vate agendes; and 

(b) if so, what are the reasons for 
this step! 

The Deputy Mi.ni.'Iter of Civil A via-
tion (Shrl Moh!nddln): (a) and (1)). 
The Indian Airlines Corporation are 
reviewing the feasibility of entrusting 
the functioning of some offices to 
Agents at certain stations including a 
few ill· Assam where direct function-
In, Is noteeonomlcal or adminlJtra-
Mvel7~v~L 

Shri P. C. Borooah: Do the Govern-
ment think that there are p055ibili-
ties of inlprovement in transferring 
these stations to private people? 

Shri Mahiuddin: The Indian Air-
lines Corporation is not considering 
tb., question of improvement. This 
is only a propo.sal for decreasing its 
own expend:lure so that the total ex-
penditure incurred bv the LA.C. is 
economised. 

Shri P. C. Borooah: May I know 
how this decrease in expenditure is 
going to be effected-whether by cut· 
tmg doWn the staff or bv any other 
means? ~ 

Shri Mohiuddin: It is proposed to 
give a contract for the services to be 
rendered by private agencies at "er-
lain places where the work is not 
heavy and is very light. The ques-
tion of employment does not come in 
here, and as far as possib;e, the 
present empluyees will be absorbed in 
thp new agencies. 

Shrimati Ila Palchoudhurl: Is it not 
a fact that some of the private 
B~cncic.:; have ri!:!de food droppir.g 
L-mel t~rl.ls ha\'e suppli::::d food in the 
;liEFA area up to something like 
1,490 tons and earned a lot of foreign 
exchange also, a!ld in view of this 
fact, may I know whether they will 
be given some of the unsheduled 
rotltes? 

Shri Mohiuddin: The main question 
is 2bout the tran.3fer of stations and 
the sl?rvjng at thc air-ports uS far as 
the carrying of passe:lgef3 from the 
ai r-port to th e city or the town is 
cO:1ccrned. The QU2Sti0!1 is rot con-
cerned with the air-dropping<. 

Shri Bangshl Thakur: May I know 
whether such a transfer i3 going to 
take place in Tripura also? 

Shrl lIolohluddi..: I am not yet aware 
of it. The question is under con-
sidera tion. 

Shrl Basumatari: May I know which 
are the stations that are ~oing to be 
transferred to the private agencies? 

Shri Mobipddill: I have just stated 
tull w. ~ under. OOII8i .... tioa. 
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'lTQ:'fT R fif; 'J':~;,<: if ;;r .. ~ Il;~~..o:r 
'f.,<:<fr"~ 'f.r '1"'1 ,'1 ,;'rr'£; it ~~ 
IT, 'IT 'lT ciT 'f1lT .'1 ;;r" 'lfr >i'i"! '1;?:T 
'1fT ,ti fif; "0" 'T~ "i?: 'l;f"'~"'T.,rfin; 
i{Hf '1'17 '1r~ ;;rrq '!if <fr ciT 'fll"r 'f.f'lIT 
~ f~ ;q--=r ~'-1fff q;-~ 'f7"\ ~ Q ? 
The Minis:.el' of Transport and Com-

munications (Dr. P. Subbarayan): The 
fact is. as has been mentioed by my 
han. co~leaguc, we are thinking of 
op, n,ng these extra departmental 
aaile;; where we think it is not possi-
b~l' to upen offices because they will 
lllCrCa'L" the expenditure. Therefore, I 
do not know how the question of the 
hon. ~'Iember arises, because, it has 
been explained fully that these offices 
are not yet opened and the question is 
under cOll.:iideration. 

Shri Supakar: l\lay I know if the 
Go\'(-rnment \vill consider the running 
of these services at these stations more 
economically by the private agencies 
than by the Government? 

Mr. Speaker: It is a major matter 
of policy. 

Shri Mohiuddin: At some station 
aircraft arrives only once a day, or, 
sometimes, only three times a week. 
To keep a person there, at these stat-
ions, employed for the whole of the 
month for a service which exists only 
for about four to six days in a month 
is uneconomic. 

Shri lndrajit Gu~: May I know 
whether it is a fact that in addition to 
the regular IAC statiolUl in Assam, 
there are already privately controlled 
and privately run parallel stations 
maintained ~ these unscheduled 
operators at KoIapani, Joy Ring, MilIa, 
Byraugjuli, Arnbari, Sonapur, Sungaon 
and Panga? 

Shri Mohiuddin: There are the stat-
ions where the private operators are 
operating. But the question is not con-
c~rned with the operators. 

Shri p. C. BoroNh.: The hon. Deputy 
KiJlisier .Aid that they are eonaiderin, 

the question of transferring some of 
the stations in Assam from the lAC 
to the private agencies. May I know 
which are the stations? 

Shri Mohiuddin: As, I have stated, 
this question is being .considered by 
the lAC and the question has not yet 
been decid.,d, namely, which stations 
are to be transferred. 

Shri Basumatari: May I know which 
are the private agencies to which the 
Government is ('ontemp~ating to trans-
fer these seven stations? 

Shri IIIohiuddin: That question also 
has not yet been de<"ided. It will ha'·e 
to be considered. 

Posting" of N.ewspapers Abroad 

908. Raja lIlahendra Pratap: Will 
the Minister of Transport and Com· 
munications be pleased to stale: 

(a) what arc the new rulcs about 
posting newspapers to foreign coun-
tries; 

(b) whether permission of the 
Reserve Bank of India is required to 
mail the nev..rspapcrs; and 

(c) whether some foreign exchange 
[s involved in sending the newspapers 
to foreign countries? 

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): (a) 
No new rules have been introduced. 

(b) For mailing the newspapers as 
gift nO permission from the Reserve 
Bank of India is required. If a news-
paper, however, is sent to a foreign 
country, on valuable consideration, it 
Is obligatory to fill in the prescribed 
P.P. Form which has to be counter-
signed by the Reserve Bank of India 
or any other Bank authorised to deal 
In foreign exchange. 

(c) That would depend on whether 
any sale proceed or subscription is 
received or not from a foreign country 
for the newspaper sent. 

Raja Mahendra Pratap: I say by my 
experience that my papen-World 
Fednation, Samar Sangh and Ithahad. 
Dunillll-W'ere not allowed to 1r0 to 




